
period. The amount of Gurudakshina Fueluise of ITarmnrwl Oil
collected by R&S. during the ac- vu
counting periods relevant to the as- 1755, SHRI C. R. MAHATA; Will
sessment years 1977-78 and 1978-70 is the Minister of COMMERCE, CIVIL
not known as the returns of income SUPPLIES AND COOPERATION be
for these two Assessment Years have pleased to state;
not yet been filed.

(a) whether it is a fact that rape* 
seed oil was purchased from the pri-

(b) No tax was paid by R.S.S. dur- vate Anns for the use of people Is
ing the last two financial years. the country; and
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(b) if so, the details thereof and If 
not, from where the rapeseed oil 
was purchased?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI KRISHNA KUMAR 
GOYAL): (a) and (b). The State
Trading Corporation of India, which 
is the agency for the purchase of 
edible oils on central government ac
count, had not purchased rapeseed 
oil from the private firms in the coun
try for distribution to the consumers. 
Rapeseed oil is imported by STC from 
abroad and supplied inter alia, to the 
State Governments for sale to con
sumers through licensed fair price 
shops/Public Distribution System.

Export of certain items of mass ? 
consumption

1756. SHRI C. R. MAHATA;
SHRI AMAR ROYPRADHAN:

Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA- 
TION be pleased to state;

(a) whether Government have de
cided to export certain Herrs of flUW 
consumption; and

(b) if so, what are the details la 
this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI ARIF BEG): (a) Gov
ernment's consistent policy regan&6g 
exports of essential mass consumption




